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SHRI SWARAN SINGH: This 's a 
suggestion for action. We have taken note 
of it. 

Radio Moscow Campaip to Boost IDdiaD 
Communists 

SHRI ~ NAND: 
SHRI KANWAR LAL GUPTA: 
SHRI SURA] BHAN: 
SHRI 1\1. K. SOMANI: 
SHRI D. AMAT: 

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state: 

(a) whether it is a fact that the Radio 
Moscow bas been campaignin, to boost 
Indian red,; 

(b) whether it is also a fact that this 
Radio bas been criticising some political 
parties in India; 

(c) if so, the details thereof; 

(d) the steps Government have taken to 
protest to the Government of U;S.S.R. in 
this regard; and 

(e) the reply of Government of U.S.S.R. 

to such prqtests 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a) to 
(c). As in case of other commentaries in 
foreign countries, recent commentaries in the 
Radio Moscow are seen to have assessed the 
Indian political scene and political parties 
according to the Radio's own standards and 
predilections. It describes some parties as 
leftists and democratic and maintains that 
they are getting wider support. Certain 
other parties have been described as right-
wing and reactionary. 

(d) Gowrnment do not consider such 
general assessments of foreign newspapers 
and radio broadcasts as calling for protests. 

(e) Does not arise. 
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MR. SPEAKER: The hon. Member's 
question is, in case of such broadcasts direct-
ed against certain parties or leaders, whether 
you will' provide them with an opportunity 
to contradict it. 

·THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI DINESH SINGH): Sir, 
you will appreciate that comments appear 
in our newspapers here, in foreign news-
papers and also in foreign broadcasts in-
cluding that of the broadcast from the Soviet 
Union. It would be rather difficult for us to 
make a commitment that we would coun-
teract each comment. There are facilities 
available in this country to hon. Membors 
and leaders .... 

SHRI RANGA: Where are they? 

SHRT DINESH SINGH: ... to make 
statements which are duly published in news-
papers and other media. But when we see 
something appearing against th, country or 
against our interests, we certainly employ 
our media to see that the position is corrected. 
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MR. SPEAKER: It is not alway, essential 
that you sbould get tbe reply that you like. 
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MR. SPEAKER: Every day this is going 
on. I am not going to tolerate it. 

SHRl PILOO MODY: This will go on 
till such time you force the Ministers to give 
relevant answers here. 

MR. SPEAKER: So, you were left. 

SHRl N. K. SOMANI: It is a great pity, 
Sir, that the vile and obnoxiou.. propaganda 
undertaken by Radio Moscow not only 
again_t our democratic institutions but even 
against the judiciary or tbis country i. not 
considered objectionable by this Govem-
men t. This can only happen if the Govern-
ment are not concerned about the integrity 
and sovereignty of our own country. 

MR. SPEAKER: Kindly come to the 
question. 

SHRI N. K. SOMANI: I would quote 
one line, Sir. In the faa: of such an objection-
a':>le statement made by the hon. Minister 
for External Affairs, I would like to know the 
reaction of the Government to a statement 
by Radio Moscow which says: 

"The Act (Bank Nationalisation Act) 
met with furious resistance from the leaders 
of the reactionary Swatantra and Jan 
Sangh parties. • 

It goes on to say: 

"They exerted no little effort to pre-
'vent the implementation of the nationa-
lisation law, and it wa. they, it appears, who 
inspired the Supreme Court's decision." 
Sir, if this is not objectionable. .  . 

SHRI ATAL BIHARI VAJPAYEE: It 
is highly objectionable. 

SHRI N. K. SOMANI: I do not under-
stand how they will maintain the integrity 
and sovereignty of this country. Therefore, 
in view of this specific broadcast which has 
been monitored by the Simla section of the 
All India Radio on 24th February 1970, 
I would like to know what specific steps the 
Government have taken through the Ex-
temal Affairs Ministry to put back the Soviet 
broadcasters in their place and tell them 
that the democratic and judicial processes 
of this country are entirely a matter of our 
own and we won't brook any interference 
from any outside party. 

SHRI DINESH SINGH: I entirely agree 
with the hon. Member that a reference to the 

Supreme Court in these terms should not 
have been made by the  radio of a friendly 
country. (lnterrMptions) 

SHRI DINESH SINGH: The Soviet 
Charge d'affaires was sent for and this 
matter was brought to his notice that Radio 
Moscow should not make statements which 
may C3.3t ac;persioDs on our institutions. 
especiallj th' Supreme Court. (Interruptions) 
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SHRI N. K. SOMANI: A minute ago 
the Deputy Minister said that there is no 
cause for complaint and there is nothing 

objectionable as far as broadcansts of Radio 
Moscow are concerned. In the next breath 
his senior Minister has said that he has sent 
for the Soviet Charge d'affaires. Why is 
there such a dichotomy in this? 

S::ondly, wh.t is the re.ction of the Soviet 
representative? Has he apologised or has he 
given any assurance that such propaganda 
will not be carried on? 

SHRI DINESH SINGH: So rar as the 
first part of the question is concerned, when 
the hon. Member says that there is a dilfe-
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rence in the statement made by my colleague 
and I, I would like him to have a look at the 
question that has been asked. It is there in 
the question. It does not refer to the institu-
tions. It specifically refers to the references 
that might have been made against the poli-
tical Parties. I have said in reply that we 
had not taken up this matter with the Soviet 
representative. 

So far as the institution is concerned and 
especially an institution like the Supreme 
('.ourt, I mentioned that we had taken it up. 

SHRI HEM BARUA: Is it not a fact 
that the 1io-called Radio Peace and Progress 
of Moscow has been carrying on a virulent 
campaign against political parties and indivi-
duals also? If so. is it not a fact that this 
so-called Radio Peace and Progress is a wing 
of the Moscow Ra<lio, or is it a separate orga-
nisation? l'{Iay I know whether Government 
have tried to find out whether this Radio 
Peace and Progress is a separate organisa-
tIon or a wing of the Moscow radio? 

SHRI SURENDRA PAL SINGH: On 
a number of occasions earlier we have given 
reply to this. I will repeat it again for the 
benelit of the hon. Member. It is true certain 
critical references have been made about 
our political parties and individuals. 

SHRI HEM BARUA: About Naxalite 
movement also. 

SHRI SURENDRA PAL SINGH: We 
have taken up this with the Russian Govern-
ment and we have said that these broadcastes 
were undesirable. that they are likely to 
create misunderstanding and they should 
use their infuence with the Radio Peace and 
Progress to stop them. We have been informed 
by the Russian authorities that this particular 
radio is organised and run by an autonomous 
body and it is not under the control of tbe 
Government. 

SHRI HEM BARUA: On a previous 
occasion the  Minister said that the Govern-
ment there has no control over the radio. 
But my question is specific, whether this radio 
is a wing oi the Moscow Radio or not. If 
it is a wing of the Moscow Radio, it must be 
controlled by the Moscow Radio. 

~  SURENDRA PAL SINGH: I 
have said that it is an autonomous organi-

sation. If it is autonomous it cannot be under 
the control of Radio Moscow. 

SHRl PILOO MODY: lbat is not our 
understanding of autonomous organisations 
in this country. 

SHR! SURENDRA PAL SINGH: It 
is most unfortunate. 

SHRI TENNEll VlSWANATHAM: 
May I know whether it is possible for any 
institution to exist outside the control of the 
Government in Russia? 

SHR! DINESH SINGH: There was a 
specific question whether this was under the 
control of Radio Moscow and under the 
control of Soviet Government. Soviet 
Government have informed us that this is 
an autonomous body. not under their con-
trol. We have to accept their statement. 

SHR! HEM BARUA: My question is 
specilic; whether this is a wing of Radio 
Moscow. 

DR. RANEN SEN: From the questions 
and answers, it appears Members of the 
Swatantra party and Jan Sangh are closely 
listening to Moscow Radio. It is also quite 
evident they have taken objection to Mos-
cow Radio depicting these two parties and 
considering some of these parties as reac-
tionary parties. May I know whether it is 
a fact or not that a ml\.iority of this House 
consider these parties as reactionary? 

MR. SPEAKER: This question does not 
arise. Shri V!lipayee. 
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MR. SPEAKER: The same question was 

asked by a gentleman earlier whose name is 
here in the list. The reply was given by him. 

SHRI ATAL BIHAR! VAJPAYEE: No 

reply was lliven. 

MR. SPEAKER: The same reply may be 
repeated by the hon. Minister. As the hon. 
Member, the leader of the party has come 
late, I allow the Minister to repeat the answer 
given by him earlier. 
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SHRI PILQO MODY: I am really 
surprised at the supposed naivity of the 
Government when the Minister says that the 
autonomous bodies of the Soviet Union are 
more autonomous than they are in India. I 
think that merely saying that that has nothing 
to do with the External Affairs Ministry is not 
enough. This has been brought to their 
notice-not once but half a dozen times-
by me and many others in this House. The 
naked propaganda that Moscow Radio and 
Radio Peace and Progress have been doing 
is directed not only against political parties 

but also against individuals such as Shri 
Morarji Desai. even at the time he was our 
Deputy Prime Minister, Shri S. K. Patil 
and a host of others including Shri Vaipayee 
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and other colleagues of mine on this side of 
the House. They have called us as reactio.;. 
aries. We do not mind our being called 
like that. We are proud of that. But. . • 

MR. SPEAKER: Do not make a speech. 
Please ask a question. 

SHRI PIWO MODY: It is time for this 
Government not to sit smugly and go on 
saying that they are helpless, thereby dis· 
playing their cowardliness in front of the 
entire nation. I think it is time. 

MR. SPEAKER: Will you please ask 
a question? 

SHRI PILOO MODY: I think it is time 
that the same severe strictures that were 
made against us are made against the Soviet 
Government. I want to know from this 
Government whether it will give us equal 
time on All India Radio, which happens to 
be a state monopoly.' Give us equal time on 
All India Radio whether it is autonomous 
or otherwise so that we can shower the Same-
abuses against the Soviet Union. 

SHRI S. M. BANERJEE: Let him do 
it through they Voice of America. 

SHRI DlNESH SINGH: Mr. Speaker, 
Sir, talking of naivete, J do not think the 
House would have seen a better performance 
of naivete than was presented by the hon. 
Member with all the theatrical gestures just 
now. 

So far as the facts are concerned they ~ 
patent. Some reference is being made to a 
broadcast from a foreign country against 
the parties and against the individuals. And 
we have tried to convey to the hon. Members 
and to the House that we have brought to the 
notice of the Soviet Government the reaction 
of this House. My own feeling is that I cannot 
see any need for this. 

So far as critical references are concerned, 
shall be very glad to send to the hon. 

Member certain personal references made 
against my colleagues and members of my 
parry by certain neWspJpers and others in 
the West towards whom he professes to be 
very friendly and I hope he will use his in-
fluence to see that they do not do that again. 

SHRI PILOO MODY: Will he allow me 
time on Ail India Radio? Let him ask the 
'Goebbels' sitting behind him. 

SHRJ DlNESH SINGH: I had replied 
to an earlier question on the same subject 
saying 'no'. 

SHRI PIWO MODY: Why not 
Because you are cowards, Soviet stooges, 
lackeys. (Interruptions). 

SHRJ V. KRISHNAMOORTHl: I am 
sorry the Government of India are taking 
a very lenient view about foreign radio inter-
ference with our internal affairs. If it is a 
criticism by China or Pakistan, one can under-
stand it. It is a different matter. Boosting of 
a party or criticising a party in the country 
by a foreign organisation amounts to giving 
money or giving direct support to the party 
or offering opposition to it. Time and again 
this Parliament has vioced its opposition 
against the interference of Moscow Radio 
with our internal affairs, even though the 
Russians have been allegedly friendly to India. 
I do nol know why our hon. Minister is 
taking no action. Is he afraid of the Russian 
Masters? Why should he be afraid of any-
body for that matter? Whether it is the 
American Radio or the Russian Radio, they 
have no right to interfere with the internal 
party politics of our country. May I know 
whether he will have courage enough at least 
hereafter to condemn or criticise the Russian 
authorities for not checking or preventing 
Moscow Radio from interfering in our 
internal affairs? 

SHRI M. L. SONDHI: This is the authe-
ntic voice of India. 

SHRI DlNESH SINGH: When such 
irresponsible statements regardinll masters 
and servants are made here by members. 
how can we e"pee! people outside to be res-
ponsible and not criticise us or comment on 
our affairs 1 

DR. RAM SUBHAG SINGH: He says 
the hon. member who put the question is 
irresponsible 1 Is it left to him to decide? 
It is for you to decide whether a statement 
made by a member here is irresponsible or 
otherwise. 

SHRI RANOA: You are lhe Speaker. 
You should decide whether a member has 
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behaved irresponsibly or not (Interruptions). 
What is the use of having a Speaker if he is 
not prepared to find fault where the fault 
lies? When he is prepared to find fault with 
us, he must be equally prepared, courageous 
and impartial enough to find fault with them 
also. I have not found you discharge your 
responsibilities that way. We are very much 
disappointed. 

MR. SPEAKER: You are very fond of 
involving yourself with the Chair. How can 
I force him to answer a question? I cannot 
(Interruptions). I cannot force a Minister to 

answer. 

SHRI RANGA: He is an irresponsible 
man. He should be called so. 

AN HON. MEMBER. Soviet chamcha 
(Interruptions). 

MR. SPEAKER: During all this noise. 
I have not been able to follow. 

SHRI V. KRISHNAMOORTHI: Is 
the expression 'Russian masters· unparlia-
mentary? How can he say that I am irres-
ponsible? It il, he who is irresponsible. 

SHRI M. L. SONDHI: Kindly ask him 
to withdraw the word. He has no right to 
use it (Interruptions). 

MR. SPEAKER: When all of you are 
speaking, it is very difficult to follow. 

SHRI M. L. SONDHI: What is his record 
of foreign policy. A list of failures. 

SHRI DlNESH SINGH: Regarding the 
'IIlbstance of tbe question put by the hon. 
member, I mentioned, and my colleague in 
his reply mentioned, that critical references 
are made by foreign radios from many 
countries. There is nothing that we can do 

about it. (Interruptions) 

SHRI BAL RAJ MADHOK: On a point 
or order. The hon. Minister just now said 
thai the foreign radios do mention the names. 
Earlier to a similar question he or his pre-
decessor replied in this very House that they 
have protested, that it is something bad. 
But tod,y he comes forward with the justi-
fication that they do use the names and that 

he cannot do anything. It contradicts their 
own earlier ,tatement. (Interruptions) 

SHRI SURENDRAN"'TH DWIVEDY: 
Is the Minister in a position to deny that all 
neWS broadcasts or press statements emanat-
ing from Russia are regimented and that 
there is no independence and free e"pression 
of opinion? Therefore, is he satisfied that 
these Radio Peace and Progress or Moscow 
Radio broadcasts arc independent of the 
Government and that the USSR has no res-
ponsibility, director indirect, whatever for the 
news that is broadcast by these agencies? 

SHRI DlNESH SINGH: We must 
accept the statement made by a Government. 
We cannot interfere in the internals affairs 
of another country. (Interruption.,) 
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SHRIMATI TARKESHWARI SINHA: 
May I know whether any governmental 
agency can indulge in the sort of things that 
are being indulged in by Radio Moscow and 
whether this, as Mr. Mody pointed out, can 
be permitted to our governmental radio, 
and is there any reciprocity as between 
Government agency and Government agency 
that nothing should be done which may 
affect the friendly relations between one 
country and another? You are comparing 
them with the radios of the West or other 
countries, you have not mentioned it, but 
do you mean to say that all those radios are 
Government agencies? We are concerned 
with a governmental instrument being used 
in this particular matter. If the private voice 
is heard, we have no complaint, and we can 
meet it, but the question is that you maintain 
a Government agency. In view of the fact 
that you do not allow any criticism in your 
radio about the Soviet Union with which we 
have friendly reletions. i. it not your duty 
really to bring to the attention of the Soviet 
Union that they should follow some kind 
of reciprocity and not criticise the internal 
politics ofthis country in the Moscow Radio? 
Have they drawn their attention? Will they 
draw the attention of that Government to 
this? 

SHRI DINESH SINGH: The hon. 
Member if I may say so has brought up the 

real point and said that we ought to take 
notice. The question that has been put is 
whether Radio Moscow which is a govern-
mental organisation so far as the Soviet Union 
is concerned has been indulging in matters 
about which we should take some notice 
and what action had been taken by us. I 
think the hon. lady Member was not here 
when the question was raised earlier by a 
Member and we ""id that there had been 
some critical references which came over the 
Moscow radio, which could be taken to cast 

some kind of aspersion against the func-
tioning of the Supreme Court. We have 
protested to the Soviet Government on this 
issue. Regarding references that are made 
about the internal situation, against the 
Government, against our policies, etc. The 
Soviet Union has told us that Radio Moscow 
dOC!> 'not make critical references about 
these they have made some references about 
the general functioning. The general com-
ments that appear about the parties, we feel, 
were not of a nature to which we should take 
objection. The functioning of Radio Peace 
and Progress has been discussed in this 
House on several occasions and my colleague, 
the hon. Minister. hab already brought the 

House up-to-date about what further action 
has been taken. We have informed the 
Soviet Govemment that these comments are 
likely to create some misunderstanding and 

cannot contribute to the strengthening of 
good relations. 
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Has he represented to the Soviet Union 
about certain comments expressed in this 

House by those Members who according to 
us :ue reactionaries but Members of Parlia-
ment. Another thing is that it bas been 
brought to his notice that the Voice of 
America bas in a sustained manner been 
propagating against progressive measures 
in this country which were taken against the 
capitalists and their system. Has it been 
brought to his notice and if so what steps 
have been taken? 

SHRI DINESH SINGH: Government 
have got to reckon with the comments ex-
pressed in the House. The hon. Memt.er 
has now brought to our notice the need he 
feels for us to write to the United States 
Government about the Voice of America 
broadcasts and ~ shall certainly look into 
that. But, after that, may I request hon. 
Members to take up these matters in a way 
in which we can really be effective? If there 
is something which vitally concerns "lit 
country and if we are annoyed about any 
matter, we shall cenainly take it up strongly 
with the Government, but we should not be 
too sensitive to general criticisms that have 
been levelled against us in public life. We 
are getting quite used to it from various re-

ferences that are made by hon. Members from 
the Opposition. 

New Victoria Cotton Mills, Kaapar 

-1295. SHRI S. M. BANERJEE: Will 
the Minister of FOREIGN TRADE be 
pleased to state: 

(a) whether the New Victoria Cotton Mills 
Ltd., Kanpur has started working; 

(b) if so, the number of workers taken on 
work; 

(c) the number of those workers who are 
still out; and 

(d) the steps taken by Government to 
take them it? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
RAM SEWAK): (a) and (b). The work of 

repairing, overhauling and testing of the 
machines has been taken in hand and trial 
running of a few sections has been started 
with 582 workers. 

(c) and (d). It is proposed to extend the 
working of mills gradually and to employ 
over 50 % of workers on roll. 

SHRI S. M. BANERJEE: A decision 
was taken by the Government after proper 
investigation that this mill may be taken over 
by the Textile Corporation of India and I 
hope it has been taken over. It was also 
decided that the State Government of Uttar 
Pradesh would give a loan or spend Rs. 28 
akhs on this. Now, I am told that the Uttar 
Pradesh Government bas refused to give it 
and it has asked the Centre to bear the ex-
penses with the result that there is no pro-
gress made with regard to the working of 
the mill. I want to know what decision has 
been taken by the Government to get that 
amount either from the State Government 
or to give that money for the running of this 
mill. 

THE MINISTER OF FOREIGN TRADE 
(SHRI B. R. BHAGAT): The letter of the 
Uttar Pradesh Government saying that they 
will not participate in the financing of this 
mill has been received on the 10th April, 
that is, early this month. This matter is 
before the National Textile Corporation who 
have been asked to look into this matter and 




